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FORM-A

[Under ulation 6 of the Insolvency and Board of India
Process for Corporate Persons) lons, 2016]
FOR THE ATTENTION OF THE CREDITORS OF AKR CONSTRUCTION LIMITED
1. | Name of the Corporate Deblor . AKR Construction Limited
2. | Date of mcorporation of Corporate Debior | 01-10-2004
3. | Authority under which Corporaia
Debtor is_incorporated registered OG- Bt
] SRS Sy S S U45200TG2004PLC044320
identification No. of corporate debior
5. | Address of the registered office and Plot Mo.8-2-684/13, 18t Floor, Bhavani
principal office (i any) of corporate debtor | Nagar Colony Kanakadurga Temple Lane,
Rcad No 12, Banjera Hills Hyderabad- S00034
6 | | commencamant date in 23.03 2023 (Copy of order was recased by
respect of Corporate Debitor the IRP on 29.03.2023)
7. | Estimated date of closure of insolvency
rawolulic 19.09.2023
B. | Name and registration numbser of the Name: - Mr. Rajesh Chillale
resolution professional IBBA1PA-001AP-PO0G292017-2018/11226
8. | Address and a-mail of the intenim ag-:a—n:.?-mm
resolufion professional, as registersd e . 5. Darga, Hyderabad,
with the Board E‘h;;mﬂ
: chillsiersjesh@yahoo.co.in
10] Address and a-mad to be used for Anﬂ-:l-rﬁ.i_nh
comespondence with the ntenm w. H. 5. Darga, Hyderabad,
resolution professional mm
Email Id or Comespondence related o
CIRP:- akr cirpiigmail com
11 Last dale for submission of claims 12th April, 2023
12} Classes of crediors, if any, under clause
(b} of sub-section (§A) of section 21 Not yel Ascertaned

13| Names of Insolvency Professionals

14| (a) Relevant Forms and .
(b} Details of authorized m,“mmm

Notice is hareby given that tha National Company Law Tribunal has ordered the commencement
of a corporate insolvency resclution process of the AKR Construction Limited on 23,03.2023.
The creditors of AKR Construction Limiled are hereby called upon io submit their clams with
proof on or befored 2,04, 2023 (date falling fourteen days from the appointment of the interim
resolution professional) to the nterim resolution professional at the address mentioned aganst
entry No. 10. stating CLAIM" on top of theenvolope/in the subject line of the mail

The financial credilors shall submit their claims with prool by electronic means only, AR offher
creditors may submit the claims with proof in person, by post or by slectronic means,
Submission of false or misleading proofs of ciasm shall altract! peraities.

Name and ﬁﬂ;dmmm
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